RAJYA SABHA [10 AUGUST, 2000]

SHRI MD. SALIM: Madam, it is a major Bill. This is the fag
end of the day.
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THE BIHAR REORGANISATION BILL, 2000

THE DEPUTY CHAIRMAN: We now take up the Bihar
Reorganisation Bill, 2000. Shri L.K. Advani to move the motion.
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THE DEPUTY CHAIRMAN: That is all. You don't want to
speak on it?

SHRI L.K. ADVANI: No.

THE DEPUTY CHAIRMAN: There are four amendments, by
Shri B.J. Panda, Shri Birabhadra Singh, Shri Ramachandra Khuntia
and Shri Dilip Ray, for reference of the Bihar Reorganisation Bill, 2000

to a Select Committee of the House. Members may move their
amendment at this stage, without making any speech.
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SHRI B.J. PANDA (Orrisa): | move:

"That the Bill to provide for the reorganisation of the existing
State of Bihar and for matters connected therewith, be referred to a
Select Committee of the Rajya Sabha consisting of the following
members, namely:-

1
. Shri Ramachandra Khuntia
. Dr. M.N. Das

. Shri Man Mohan Samal

. Shri Ravi Shankar Prasad

. Shri Kapil Sibal

. Shri Hansraj Bhardwaj

. Shri Vedprakash P. Goyal
0.

0 N o O~ WD

Shri Birabhadra Singh

Shri Ananta Sethi

with instructions to report by the first day of the next Session.
SHRI BIRABHADRA SINGH (Orrisa): | move:

"That the Bill to provide for the reorganisation of the existing
State of Bihar and for matters connected therewith, be referred to a
Select Committee of the Rajya Sabha consisting of the following
members, namely:-

1. Shrimati Vanga Geetha.

2. Shri K. Rama Mohan Rao

3. Dr. (Smt.) Joyasree Goswami Mahanta
4. Shri Ramachandra Khuntia

5. Shri Man Mohan Samal

6. Shri Rama Muni Reddy Sirigireddy

7. Shri C. Ramachandraiah

8. Dr. M.N.Das
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9. Shri Ananta Sethi
with instructions to report by the first day of the next Session."”
The questions were proposed.

THE DEPUTY CHAIRMAN: Now, we have got motion for
consideration of the Bihar Reorganisation Bill, 2000, and the
amendments are open for discussion.

Re. Demand for referring the Bihar Reorganisation Bill, 2000 to a
Select Committee
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* Translitration of the speech in Persian script is available in the Hindi
version of the Debate.
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